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4. Karnataka 19 2 5 

5. Kerala 6 3 
6. Meghalaya 1 1 

7. Nagaland Nil Nil 
8. Orlssa 4 5 

9. Tamil Nadu 2 4 
10. West Bengal 2' 3' 
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Introduction of Trains 

591. SHRI BASU DEB ACHARIA . Will the 
Mlntster of RAILWAYS be pleased to state 

(a) whether the Government propose to introduce 
some long dlstance passenger trains from Kharagpur. 
Asansol. New Jalpalgur~ and Patna: and 

Ib) if so. by when and the detalls thereof' 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) (a) and (b).  
Introducatlon of long distance passenger trams lncludlng 
those from Kharagpur. Asansol. New Jalpalgur~ and 
Patna 1s a conttnuous process and IS subject to 
operatlonal feaslbillty. trafftc justiltcat~on and resource 
eva~labil~ty. 

Frequency of Rajdhani Exprees 

592. SHRI RUPCHAND MURMU , Will the Mlnlster 
of RAILWAYS be pleased to state 

(a) whether the Government have any proposal to 
Increase the frequency of Bhubaneswar Raldhan~ 
Express and to provlde ~ t s  stoppage at Kharagpur. 

(b) whether there IS also a proposal to hand over 
Ihe tram to South Eastern Rallway 

(c)  11 so, the details thereof and 

cd) II not, the reasons therefor' 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) (a) and (b) 
There are no such proposals at present 

( C I  Does not arlse 

Id)  Operational and resource constraints 

Commltloe on  DPEA 

593 SHRlMATl JAYAWANTI NAVINCHANDRA 
MEHTA Wtll the M m ~ s t e r  of CHEMICALS AND 
FERTILIZERS be pleased to state 

la) whether the Commtttee formed lo look Into Drugs 
Prlces Equaltsat~on Accounts 16 empowered to look Inlo 
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the cases where no amounts were dotermined belore 
1991: 

(b) i f  so, whether any notificat~on In this regard has 
been issued empowering the Committee to look into 
the cases where the amounts were not determined In, 
1990: 

(c) whethir any demand notlces were Issued after 
the ceasation of Drugs (Prtces Control) Order. 1979: 
and 

(d) 11 so. the detatls thereol? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CHEMICALS AND FERTILIZERS (SHRI SISRAM OLA): 
(a) and (b). Yes. Slr 

(c)  and (d) Yes, Sir Demand not~ces amounting to 
Rs. 309.00 croros. assessed on tentative b a s 6  have 
been Issued In 131 cases atter the replacement of tho 
Drug (Pr~ces Controll Order 1979 by DPCO 1987 whlch 
protected the l rab~l~t~cs accrued durmg the per~od of 
DPCO. 1979 

Eviction Operation I 

594 DR JAYANTA RONGPI Will the Mlntster of 
RAILWAYS be pleased lo state 

(a) whether any evctlon operation was proposed 
around M a ~ b a n g  stal lon of Lumd~ng.Badarpur 
sectlon of North Frontlei Railway durlng the last three 
years. 

(bj  11 s o  the reasons therefor: and 

(c)  the detalls ol such proposal lncludlng the status 
01 the land In questlon especrally 11 the s a ~ d  land 
was translerred to the Ra~lways by any competent 
author1ty3 

THE MINISTER OF STATE IN THE MlNlSTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) (a) Yes. Slr 

( b ]  E v ~ c t ~ o n  proceedrngs were made agalnst 
encroachers who were unauthor~sedly occupylng 
Radway land al Mabang 

ic) In Dec'93 an evlctron proposal was made lo 
evict 244  encroachers who were unauthor~sedly 
occupylng Rallway land at the Ouarry Sldlng at 
Malbang However, physlcal evlctlon was not carried 
out on the advlce of the State Government. The land In 
questton belongs to the Rallways 

Expenses on  Habrebgani Railway Station 

595 SHRI SUSHIL CHANDRA Will the Mln~ster 
of RAILWAYS be pleased to state 

(a) the total esltmated layout lor Ihe conslruct~on ol 
Habeebganj Railway Slatlon o l  Bhopal and the total 
expend~ture mcurred thereon uplo 30.3.1996. 


